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of Correspondence

MR SPEAKER You have not
shown any breach of any rule You
are only explaining the rule

SHRI RAJ NARAIN No, Sir
Read ft

MR SPEAKER I have read it

SHRI RAJ NARAIN Read 1t with
my eyes The rule says

“It @ Mnster quotes in the
Houve a despatch or other State
paper which has not been pre-
sented to the House, he shall lay
the televant paper on the Table,"

If the Mimster puts the letters or any
documents 1n the chamber of the
Chair then thigs rule will apply

MR SPEAKER So far as this is
concernedl, today we are not on 1ssue

SHKI RAJ NARAIN May I say

MR SPEAKER ©No, Mr Ra)
Narain we are not on issue today on
that

st T ATTAW  {R AW A6
ure fieer wiwm o< wav w<A gy § )
AT o I7 ek W waE A F
& feqr a7 WX §O AN W @R 6
frer, g9 w1 7l fasr—

Every Member of the House has got
a right to see 1t

MR SPEAKER We are not dis-
cussing 1t That 18 not the point

& T ATEw Article 14
should apply ¥ Tfr e }
i wre wg R 97 A wIod YT d
ot v wfgd @ g I w
seez 71 TiEd —

“No, I will not put it in your
chamber”,
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e o Srmrt 3 T e o T Y
IR AN E wxwesh ¢ e
¥ § T T g, v agr K
grr @t gefrr e ¥ wgY @ |

MR SPEAKER There 1s no paint
of order

=T ¥to wWio neg {m) .
wege gy, woearer ¥ fredr we
fadY & et & R T
@ ¥ ® Jor §, ¥few wmow gw oWy
wré seat A & § Wi de A
g W AATW ¥ 3T W TR AG
fard, 7 @t g7 S O aww ¥ W
agw T 8 1 pefU gR T AT @
T e w1 § fawere s -
& gamfar w1

Shri D. G Gawa: and Shr Kacharu-
lal Hemray Jawn then left the House.

1240 hrs
PAPERs LAID ON THE TABLE

NOTIFICATIONS UNDER EXPORT (QUALITY
CONTRAL AND INSPECTION) AcCT

THE MINISTER OF STATE IN
THE MINISTRY OI' COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI ARIF BEG) I
beg to lay on the Table n copy each
of the following Notifications (Hindi
and Enghsh versions) under sub-
section (3) of section 17 of the Ex
port (Quality Control and Inspection)
Act, 1963 —

(1) The Export of Fruit Products

(Qualhty Control and Inspection)
Rules, 1878 published in Notifica-
tion No 8.0 1421 n Gazette of
India dated the 20th May, 1978
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(2) The Export of Storage Bat-
teries (Quality Control and Inspec-
tion) Rules, 1978, published in
Notification No 5.0 150V in Gazette
of Indig dated the 27th May, 1078

(3) The Export of Samitary and
Water Fitlingg (Inspection) Rules,
19078, published iIn Notification No
SO 1509 in Gazette of Indig dated
the 27th May, 1978

(4) The Export of Fasteners
(Inspection) Rules 1978, published
in Notification No BO 1511 in
:};a:ne of India dated the 27th May,

(5) The Export of Dry Battenes
(Quality Control and Inspection)
Rules 1978 published ;n Notifica
fion No SO 1607 in Gazette of
India dated the Brd June 1978

(6) The Eaport of Electric Lamps
and Tubes (Quality Control and
Inspection) Rules 1978 published
in  Notification No SO 1609 in
Gazette of India dated the 3rd June
1978

(1) The Export of Welding Elce-
trodeg (Quality Control and Inspec-
tion ) Rules 1978 published 1n
Notification No SO 1611 1n Gazitte
of India dated the 3i1d June 1978

(8) The kxpoit of [Industrial
Chains (Quality Control and Inspec-
tion) Rules 1878  published 1n
Notification No SO 1858 1n
Gazette of India dated the 10th
June 1878

(9) The Export of Steel Wire
Ropes (Quahty Control and Inspec
tion) Amendment Rules 1978 pub-
lished 1n Notfication No SO 1680
in Gazette of India dated the 10th
Jume, 1978

(10) The Export of Common Salt
{Inspection) Amendment Rules,
1978 published in Notification No
SO 1921 1p Gazette of India dated
the 1st July, 1978

(11) The Export of Beche-de-
mer (Inspection) Rules, 1978 pub~

AUGUSY 4, M8

Papore laid 280

lished 1n Notification No BO 3186
In Gazette of India dated the 23nd
July, 1978

(12) The Export of Flashlights
(Inspection) Rules, 1978,
in Notification No SO 213p in
Gazette of India dated the 32nd
July, 1978 [Placed én Library
See No LT-2580/78)

ANNUAL Rerort Or CARDAMOMS BOARD,

Cocuarn ror 1976-77 Corree (AMEND-

MENT) RurLEs aNDp CERTIFIED ACCOUNTS
or Correr Boamp FOR 197576

THE MINISTER OF STATE IN
THE M'NISTRY OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI KR'SHNA
KUMAR GOYAL) 1 beg to lay on
the Table —

(1) A copy 0° the Annual Report
(Hind1 and Enghish versions) of the
Cardamom Board Cochin for the
year 1976-77 [Placed m Iirary
See No LT-2551/781

(2) A copv of the Coffee (Amend
ment) Rules 1078 (Hindi and
Fnghih versions) pubhshed 1n
Notification Ne GSR 701 in
Garctte of Indin da ed the 3rd June
1778 unde sub section (3) of <ec-
tinn 48 (I the Coffer Act 1042
[Placed in Libiary Sce No LT-
2552/78)

(3) A copy of the Certified Ac
counts (Hind; and English versions)
of the Coffee Board for the vear
1975-76 and the Audit Report
thereon [Placed 1 Library  See
No LT-2553/78]

SHRI K P UNNIKRISHNAN
(Badagara) Sir I want to raise @
point on this item I have already
written to you in the matter Iff you
gee sub-items (1) and (3) of item 3
you will notice that they were much
delayed and they should have come
before the House long ago Yet, no
statement has been given regarding
the delay So, please be kind emough
to refer this matter to the Committee



